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CEFTRAL ADMINISTRATIVE TRIBUEAL
PRIBCIPAL BERCH

NHew Delhi, dated this the 3rd Decezber, 1999

HOR'BLE M., S.R. ADIGE, vxcs CHAIRMAN (A)
aon BLE MRS. LAKSHMI SWHAMINATHAR, MEMBER (J)

O.A, HO,678 of 1996

Shri Ranbir S8ingh,

S/0 Sardar Gurdit Singh,

R/0 Ajit Bagar Theria Road,

Agra-282001. ' eees Applicant

(None appeared)
Versus

Union of Indis through

the Secretary,

Minigtry of Defence,

New Delhi=«110011. sse+ Regpondents

{P®y AdvocetesiShri M.K. Guwpta)

0 Ho 1/0f 1996

Shri amrik Singh Bath,
Commandant 509, Army Base W/S,
Agra, . sce &pplifant

{None appeared)
Versus

Union of India through

the Secretary,

Ministry of Defence,

The Command,

509, Army Base WOrkshOps,

Agrae. sss Resgpondents

{By Advodate; ishri M.K. Gupta)

0.A, No, 1009 of 1996

S8hri Prem Chand Anand,

Commandant 509, Apmy Base /S,

Agra,

U.P, eoe Applicant

Ver sus

Union of India through
the Secretary,
Ministry of Defeace.
Hew Delhi,

The Command,
509, army Base Workshops,
Agra. eso Regpondents

iy Havosptes SBhri M.X.Gupta)
' A
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BY HON'BLE M. S,R IGE, VICE

None appeared for applicant when the

Case was called cut, This case has been on Board
Bone

 since 12.11.99 and even on that date also/appeared

for applicant, Under the circumstances it appears
that apblicant isgnot 1ntere§ted in pursuing'the
O.A. Accordingly the same is dismiasgd for default
and non=prosecution,

2. | Let a copy of this order be placed in each

O.A. record,

Aokl = =S ~ %7/ 5;7-

(Mrs. Lakshmi Swamiu’////) (s.R. adige)
/GR/
yw\v“‘/w
Coart O,ncer
Centrii Adminisirauy frlbuna'
Pu A chy New Dot
] ko He use,

nivug Marg,
Mew  ihephdopHOGE
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